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'b) the institutions/officialy who
have been the recipients of these in-
centives during the past three years,
year-wise, separately; and

(¢) whether it is proposed to in-
crease the incentives 80 as to accele-
rate the pace of the use of Hindi?

'THE MINISTER OF STATE IN THFE
MINISTRY  OF HOME AFFAIRS
(SHRT YOGENDRA MAKWANA):

‘(a, The following incentives are
available for passing the Hindi exa-
min: tions: —

(1) Grant ol personal pay equiva-
lent of one increment for g period
of 12 months;

(ii) Cash awards for passing the
Hindi Examinations w:th mecrit;

(iii) Lump sum awards for passing
Hindi examinatlions with one’s own
efforts These are admissible to
employees who are members of
operational staff or are posted at
places where no Hindi teaching cen-
tres of the Government are func-
tioning,

(b) The following incentives are
available for doing official work in
Hindi:—

(1) Cash prizes arp, awarded oxn
competitive basis to employees fay-
anoting and drafting in Hindi.
These are awarded after assessment
of the quantum of work done by
them;

(ii) A scheme has been introduc-
ed awarding shields|trophics to the
the Ministries|Departments which
show significant progress in the
use of Hindi in official work, These
prizes have been introduce on a
competitive basis.

(iii) Efficiency bonus to typists
who maintain the minimum prescri-
bed efficiency both in MHindi and
English typewriting.

The infomation regarding the
ingtitutions who have receiveq the
awards/prizes in the last three years

1o

is being collected from the various
Ministries| Departments of the Govs
ernment and will be laid on the Table
of the House. However, the labour
involved in the collection of informa-
tion in regard to individuals who have
received these prizes in the last three
years may not be commensurate with
the purpose likely to be achicved.

(¢) Certain proposals for improving
these incentives are being examined.

Demand for Statehoog by Goa,
Daman and Diu

1071. PROF NARAIN CHAND
PARASHAR- Will the Minister of
HOME AFFAIRS be pleased to state:

{(a) whether the people of Goa,
Pondicherry and Arunachal Pradesh
have demanded statehooq for their
Union Territories;

(b) if so, whether Government have
ronsidered their demands;

(¢) the time by which these Union
Territories would be given statehood;
and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) to (d). While there had been
demands in the past for grant of
statehood to the Union territories of
$oa, Daman and Diu, Pondicherry
and Arunachal Pradesh, no such de-
mand has been received recently, In
ary case, the whole matter has to
be viewed in the context of the wider
question of reorganisation of States.
The Government have no proposal at
present for the  reorganisation of
any State.
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